
Notification No. S.O. 5508 in 

' Gazette of Ip dip i99<Jĉ 
December, 1971'.  '

(hr) The Tractors (Distribution and 

■■SSe) Coatrol (Amendment) Or* 

der,i972, published fa Nbtifica- 

lionNo. S O. 132(E) in Gazette 

. , oflndia dated the 10th February,

•

(v)  The Tractors (Distribution and 

8ale) Control (Amendment) Or* 

dMV*974j published in Notifica- 
'  tion No. S.O. 511(E) in Gazette

of India dated the 29th August, 

1974-

(Vi) S.O. 624<E) published in Gazette 

of India dated the 29th October,

1974 rescinding the  Tractors 

(Price Control) Order, 1967.

(vii) The Tractors (̂ Distribution and 

Sale) Control1 (Amendment) Or­

der, X975> published in Notifica­

tion No. S.O. 154(E) in Gazette 

of India dated the 26th March, 

197$.

<Viii) The Tractors (Distribution and 

Sale) Control (Amendment) Or­

der, 1976, published in Noti­

fication No. S.O. 65(E) in Gazette 

of India dated the 27th January, 

1976.

(2) (Statement (Hindi and English ver­

sions) showing reasons for delay in 

laying the notifications mentioned

(i) to (vii) abovr.

, [Placed in  library.  See  No. LT—

1Q307/76].

Report of Tobacco Excise Tariff COM­

MITTEE VOLS. I & II.

M smkm  ahd

PRANAB KUMAR MUKHBRJEE)*. I 

bag. to lay on the Table a copy of the Report 

t&tidi aifllhifclish versions) of the Tobacco- 

Excise Tariff Committee---VohBRcS I 

II. [Placed in Library,  See No. LT— 

10308/76].

Review and Annual Report of Orissa 

Road Transport Co. , Ltd., Berhamfur  ,

FOR 1972-73  WITH STATEMENT OF AC­

COUNTS  and  Audit Rsport  thereon.

THE MINISTER OF STATfe IN Tlte 

MINISTRY  OF  RAILWAYS (SHRI 

MOHD. SHAFI QURESHI): I beg to 

lay on the Table—

(1) A copy each of the following papers: 

(Hindi and English versions) under 

sub-section (1) of section 619A of 

the Companies Act, 1956:—

(i) Review by the Government on 

the working of the Orissa Road 

Transport  Company  Limited, 

B;rhampur  (Gan jam)  for the 

year 1972-73-

(ii) Annual Report of the Orissa 

Road Transport Company Limi­

ted, Berhampur (Ganjam), for 

the year 1972-73-

(iii) Directors’ Report and statement 

of accounts for the year 1972*73 
of the OrisSa Road Transport 

Company  Limited, Berhampur 

(Ganjam)  and  the  comment* 

of the Comptroller and Auditor 

General thereon.

(2) A statement (Hindi and English 

versions) showingreasons for delay 

in laying, the aWve papert.

•:‘'tHE MINISTER OF STATB IN* 

£H*%GE O* TrtB DÊ ARTStENT OF

[Pfiaced  in  Library.  See No. LT-— 

10309/76}.


